OPERATING IN TELE-COMMUNICATION INCLUDING SATELLITE COMMUNICATION INDUSTRY AT

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NUCLEUS SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED

SRICITY, ANDHRA PRADESH

Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along M/s Nucleus Satellite Communications {Madras)

with PAN/ CIN/ LLP No. Private Limited.
CIN: U74999TN1997PTC038400

2. | Address of the registered ofice Flat No 2P, Govindam Apartments, D.No.5, 4th

Cross Street, United India Colony, Kodambakkam, |
Chennai 600 024 :
Formerly at Door No.11, Ground Floor, Indira
Foundation, Krishnamma Road, Nungambakkam
Chennai-600034.

3. | URL of website NA (The Corporate Debtor does not maintain any

separate website)

4. | Details of place where majority of Plot No 465, Citrus Drive, Sricity Mopurupalli,
fixed assets are located Varadhiahpalem(M), Chittor District, Andhra

Pradesh-517541

5. |Installed capacity of main products / INA, Operation of the CD are closed Since Dec, 2020
services

6. |Quantity and value of main Operations of the CD are closed since Dec, 2020.
products/ services sold in last|As per available Audited financial statements for
financial year the FY 2018-19 - Sales Turnover

INR.92,73,60,929/-

7. | Number of employees/ workmen NIL

8. |Further details including last|Details can be obtained from the **RP through
available financial statements (with femail by raising request at e-mail id:
schedules) of two years, lists of nucleussatellitecomm@gmail.com
creditors, relevant dates for
subsequent events of the process
are available at:

9. |Eligibility for resolution applicants |Eligibility Criteria are mentioned in the detailed
under section 25(2)(h) of the Code is invitation of EOI and can be obtained from **RP
available at: through the following email id:

nucleussatellitecomm@gmail.com

10.| Last date for receipt of expression of [05-04-2023
interest |

11.|Date of issue of provisional list of[15-04-2023 |
prospective resolution applicants

12.|Last date for submission of[20-04-2023
objections to provisional list

13.| Process email id to submit EOI nucleussatellitecomm@gmail.com

Note: This Form-G is issued and time lines are subject to the exclusion /extension of CIRP by the
Adjudicating Authority, for which applicazion u/s 12 {2) of IBC 2016 filed before NCLT, Chennai Bench.
** IRP is carrying out the duties of Resolution Professional as per section 16(5) of IBC,2016, Read with

Regulation 17(3) of the IBBI(CIRP) Regulations, 2016

IBBI Registration No::-I

For M/s

Date: 21-03-2023
Place: Chennai

R-don |

Ms. Rongali Sridevi
**Resolution Professional
'A-003/1P-N000172/2018-2019/12105
Address: Old No.110, New No.178, Rangarajapuram Main Road,

Kodambakkam, Chennai-600024

AFA valid upto 23-05-2023

Phone -9884197722.

Nucleus Satellite Communications (Madras) Private Limited
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hennai

INVITATION FOR EXPRESSION OF INTEREST FOR M/S NUCLEUS SATELLITE COMMUNICATIONS
(MADRAS) PRIVATE LIMITED OPERATING IN TELE-COMMUNICATION INCLUDING SATELLITE

COMMUNICATION INDUSTRY AT SRICITY, ANDHRA PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)
RELEVANT PARTICULARS

1. [Name of the corporate debtor along |M/s Nucleus Satellite Communications (Madras) Private Limited.
with PAN/ CIN/ LLP No. CIN: U74999TN1997PTC038400
2. |Address of the registered office Flat No 2P, Govindam Apartments, D.No.5, 4th Cross Street,
United India Colony, Kodambakkam, Chennai 600 024
Formerly at Door No.11, Ground Floor, Indira Foundation,
Krishnamma Road, Nungambakkam Chennai-600034.
3. |URL of website NA (The Corporate Debtor does not maintain
any separate website)
4. |Details of place where majority of Plot No 465, Citrus Drive, Sricity, Mopurupalli,
fixed assets are located Varadhiahpalem(M), Chittoor District, Andhra Pradesh-517541
5. |Installed capacity of main
products/ services NA, Operations of the CD are closed Since Dec, 2020
6. [Quantity and value of main products/ |Operations of the CD are closed since Dec, 2020.
services sold in last financial year As per available Audited financial statements for the
FY 2018-19 - Sales Turnover INR.92,73,60,929/-
7. [INumber of employees/ workmen NIL
8. |Further details including last available|Details can be obtained from the
financial statements (with schedules) | **RP through email by raising request at e-mail id:
of two years, lists of creditors, relevant|nucleussatellitecomm@gmail.com
dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants Eligibility Criteria are mentioned in the detailed invitation
under section 25(2)(h) of the of EOI and can be obtained from **RP through the
Code is available at: following email id:nucleussatellitecomm@gmail.com
10|Last date for receipt of expression of interest 05-04-2023
11|Date of issue of provisional list of prospective resolution applicants| 15-04-2023
12|Last date for submission of objections to provisional list 20-04-2023
13 |Process email id to submit EQI [nucleussatellitecomm@gmail.com

Note: This Form-G is issued and time lines are subject to the exclusion /extension of CIRP by the
Adjudicating Authority, for which application u/s 12 (2) of IBC 2016 filed before NCLT, Chennai Bench.

** |RP is carrying out the duties of Resolution Professional asper section 16(5) of IBC,2016, Read
with Regulation 17(3) of the IBBI(CIRP) Regulations, 2016
Ms. Rongali Sridevi
**Resolution Professional
IBBI Registration No.: 1BBI/IPA-003/IP-N000172/2018-2019/12105
Address:0ld No.110, New No.178, Rangarajapuram Main Road,
Kodambakkam, Chennai-600024
AFA valid upto 23-05-2023
Phone -9884197722.
For M/s Nucleus Satellite Communications (Madras) Private Limited
Date: 21-03-2023
Place: Chennai
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INVITATION FOR EXPRESSION OF INTEREST FOR M/S NUCLEUS SATELLITE COMMUNICATIONS
(MADRAS) PRIVATE LIMITED OPERATING IN TELE-COMMUNICATION INCLUDING SATELLITE

COMMUNICATION INDUSTRY AT SRICITY, ANDHRA PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)
RELEVANT PARTICULARS

1. [Name of the corporate debtor along |M/s Nucleus Satellite Communications (Madras) Private Limited.
with PAN/ CIN/ LLP No. CIN: U74999TN1997PTC038400
2. |Address of the registered office Flat No 2P, Govindam Apartments, D.No.5, 4th Cross Street,
United India Colony, Kodambakkam, Chennai 600 024
Formerly at Door No.11, Ground Floor, Indira Foundation,
Krishnamma Road, Nungambakkam Chennai-600034.
3. |URL of website NA (The Corporate Debtor does not maintain
any separate website)
4. |Details of place where majority of Plot No 465, Citrus Drive, Sricity, Mopurupalli,
fixed assets are located Varadhiahpalem(M), Chittoor District, Andhra Pradesh-517541
5. |Installed capacity of main
products/ services NA, Operations of the CD are closed Since Dec, 2020
6. [Quantity and value of main products/ |Operations of the CD are closed since Dec, 2020.
services sold in last financial year As per available Audited financial statements for the
FY 2018-19 - Sales Turnover INR.92,73,60,929/-
7. [INumber of employees/ workmen NIL
8. |Further details including last available|Details can be obtained from the
financial statements (with schedules) | **RP through email by raising request at e-mail id:
of two years, lists of creditors, relevant|nucleussatellitecomm@gmail.com
dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants Eligibility Criteria are mentioned in the detailed invitation
under section 25(2)(h) of the of EOI and can be obtained from **RP through the
Code is available at: following email id:nucleussatellitecomm@gmail.com
10|Last date for receipt of expression of interest 05-04-2023
11|Date of issue of provisional list of prospective resolution applicants| 15-04-2023
12|Last date for submission of objections to provisional list 20-04-2023
13 |Process email id to submit EQI [nucleussatellitecomm@gmail.com

Note: This Form-G is issued and time lines are subject to the exclusion /extension of CIRP by the
Adjudicating Authority, for which application u/s 12 (2) of IBC 2016 filed before NCLT, Chennai Bench.

** |RP is carrying out the duties of Resolution Professional asper section 16(5) of IBC,2016, Read
with Regulation 17(3) of the IBBI(CIRP) Regulations, 2016
Ms. Rongali Sridevi
**Resolution Professional
IBBI Registration No.: 1BBI/IPA-003/IP-N000172/2018-2019/12105
Address:0ld No.110, New No.178, Rangarajapuram Main Road,
Kodambakkam, Chennai-600024
AFA valid upto 23-05-2023
Phone -9884197722.
For M/s Nucleus Satellite Communications (Madras) Private Limited
Date: 21-03-2023
Place: Chennai
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INVITATION FOR EXPRESSION OF INTEREST FOR M/S NUCLEUS SATELLITE COMMUNICATIONS
(MADRAS) PRIVATE LIMITED OPERATING IN TELE-COMMUNICATION INCLUDING SATELLITE

COMMUNICATION INDUSTRY AT SRICITY, ANDHRA PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)
RELEVANT PARTICULARS

1. [Name of the corporate debtor along |M/s Nucleus Satellite Communications (Madras) Private Limited.
with PAN/ CIN/ LLP No. CIN: U74999TN1997PTC038400
2. |Address of the registered office Flat No 2P, Govindam Apartments, D.No.5, 4th Cross Street,
United India Colony, Kodambakkam, Chennai 600 024
Formerly at Door No.11, Ground Floor, Indira Foundation,
Krishnamma Road, Nungambakkam Chennai-600034.
3. |URL of website NA (The Corporate Debtor does not maintain
any separate website)
4. |Details of place where majority of Plot No 465, Citrus Drive, Sricity, Mopurupalli,
fixed assets are located Varadhiahpalem(M), Chittoor District, Andhra Pradesh-517541
5. |Installed capacity of main
products/ services NA, Operations of the CD are closed Since Dec, 2020
6. [Quantity and value of main products/ |Operations of the CD are closed since Dec, 2020.
services sold in last financial year As per available Audited financial statements for the
FY 2018-19 - Sales Turnover INR.92,73,60,929/-
7. [INumber of employees/ workmen NIL
8. |Further details including last available|Details can be obtained from the
financial statements (with schedules) | **RP through email by raising request at e-mail id:
of two years, lists of creditors, relevant|nucleussatellitecomm@gmail.com
dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants Eligibility Criteria are mentioned in the detailed invitation
under section 25(2)(h) of the of EOI and can be obtained from **RP through the
Code is available at: following email id:nucleussatellitecomm@gmail.com
10|Last date for receipt of expression of interest 05-04-2023
11|Date of issue of provisional list of prospective resolution applicants| 15-04-2023
12|Last date for submission of objections to provisional list 20-04-2023
13 |Process email id to submit EQI [nucleussatellitecomm@gmail.com

Note: This Form-G is issued and time lines are subject to the exclusion /extension of CIRP by the
Adjudicating Authority, for which application u/s 12 (2) of IBC 2016 filed before NCLT, Chennai Bench.

** |RP is carrying out the duties of Resolution Professional asper section 16(5) of IBC,2016, Read
with Regulation 17(3) of the IBBI(CIRP) Regulations, 2016
Ms. Rongali Sridevi
**Resolution Professional
IBBI Registration No.: 1BBI/IPA-003/IP-N000172/2018-2019/12105
Address:0ld No.110, New No.178, Rangarajapuram Main Road,
Kodambakkam, Chennai-600024
AFA valid upto 23-05-2023
Phone -9884197722.
For M/s Nucleus Satellite Communications (Madras) Private Limited
Date: 21-03-2023
Place: Chennai
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NUCLEUS SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED

OPERATING IN TELE COMMUN ON INCLUDING SATELLITE
COMMUNICAT Wnlr' TRY A TY, ANDSH PRADESH
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Note: This Form-G s issued and time lines are subject 10 the esclusion Jestension of CIRP by the
Adudicating Authority, for whech application w/'s 12 (2) of I8C 2016 filed bedare NCLY, Chennai Bench,

** IRP s carmying out the duties of Resolution Professionad s per section 16(5) of IBC. 2016, Read with
Regulation 17(3) of the 1B8I(CIRP) Regutations, 2016

Ms. Rongali Seidevi

* Resoktion Professional

188! Regstration No.- IBBUIPA-O0MIP-NOOO1T22018-2019/12105

Address: Old No.110. New No 178 Rangarajapuram Main Road. Kodambakkam, Chennai-600024
AFA vald upto 23-05-2023

Phone 8884197722

For M's Nucleus Satedite Commumications (Madras Private Limited

Dew: 2100-2023
Pace Crems
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NUCLEUS SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED

OPERATING IN TELE COMMUN ON INCLUDING SATELLITE
COMMUNICAT Wnlr' TRY A TY, ANDSH PRADESH

Uader Re Hell nsolvency & wrapicy
2dia (230 fSon Pro 53 lor Corpe ‘ersons| Reguiations, 2

e of the corporate deblor
’

M dress of the regstared office it No 2P, Govindam Apartments,
s Stro« United India Colony, Kodambakkam,

3 JORL of webeie

4 [Petass of place where majority of B

mua Drnve, Sncty , Mopurupealih,
Tinad assats are located

uaanahpucm (M), Chittoor Distrce,

h 517 541

nstalled Capacity of man > pemuons of the CD are closed Since
uots/ services December 2020

6 Ruantity and value of main

oroducts/ services sold n

fast financial year

Operations of the CD are closad sincs Decamber
[(2020. As per awallable Audited financial statements
Sor the FY 201819 - Saks Tumover INR . 92,.73.60.90294

7 PSumber of employees,/ workmen INIL

B Further detass including kast [Detaits can be obtained from the * *RP through
Bivallabie financal statements fmal by rasing reguest at e-mail id
[with schedules) of two years, Nucieussateitecomm@gmad.com

psts of creditors, relevant dates
for subseguent events of the
Doess are avaldable at

1] thnbumy for resolution appicants

I@biity Critersas are mentoned in the cetalled
nvitation of EOF and can be obitained from **RP
hmmh Me following
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ndar section 25(21n) of the
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Note: This Form-G s issued and time lines are subject 10 the esclusion Jestension of CIRP by the
Adudicating Authority, for whech application w/'s 12 (2) of I8C 2016 filed bedare NCLY, Chennai Bench,

** IRP IS carmying out the duties of Resolution Professionadl a8 per section 16(5) of IBC. 2016, Read with
Regulation 17(3) of the 1B8I(CIRP) Regutations, 2016

Ms. Rongal Seidevi

» Professonal

Resobton
188! Regstration No.- IBBUIPA-O0MIP-NOOO1T22018-2019/12105

Address: Old No.110. New No 178 Rangarajapuram Main Road. Kodambakkam, Chennai-600024
AFA vald upto 23-05-2023

For M's Nucleus Satedite Commumications (Madras Private Limited

Dew: 2100-2023
Pace Crems
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INVITATION FOR EXPRESSION OF INTEREST FOR M/S NUCLEUS SATELLITE COMMUNICATIONS
(MADRAS) PRIVATE LIMITED OPERATING IN TELE-COMMUNICATION INCLUDING SATELLITE

COMMUNICATION INDUSTRY AT SRICITY, ANDHRA PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons)Regulations, 2016)
RELEVANT PARTICULARS

1. [Name of the corporate debtor along |M/s Nucleus Satellite Communications (Madras) Private Limited.
with PAN/ CIN/ LLP No. CIN: U74999TN1997PTC038400
2. |Address of the registered office Flat No 2P, Govindam Apartments, D.No.5, 4th Cross Street,
United India Colony, Kodambakkam, Chennai 600 024
Formerly at Door No.11, Ground Floor, Indira Foundation,
Krishnamma Road, Nungambakkam Chennai-600034.
3. |URL of website NA (The Corporate Debtor does not maintain
any separate website)
4. |Details of place where majority of Plot No 465, Citrus Drive, Sricity, Mopurupalli,
fixed assets are located Varadhiahpalem(M), Chittoor District, Andhra Pradesh-517541
5. |Installed capacity of main
products/ services NA, Operations of the CD are closed Since Dec, 2020
6. [Quantity and value of main products/ |Operations of the CD are closed since Dec, 2020.
services sold in last financial year As per available Audited financial statements for the
FY 2018-19 - Sales Turnover INR.92,73,60,929/-
7. [INumber of employees/ workmen NIL
8. |Further details including last available|Details can be obtained from the
financial statements (with schedules) | **RP through email by raising request at e-mail id:
of two years, lists of creditors, relevant|nucleussatellitecomm@gmail.com
dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants Eligibility Criteria are mentioned in the detailed invitation
under section 25(2)(h) of the of EOI and can be obtained from **RP through the
Code is available at: following email id:nucleussatellitecomm@gmail.com
10|Last date for receipt of expression of interest 05-04-2023
11|Date of issue of provisional list of prospective resolution applicants| 15-04-2023
12|Last date for submission of objections to provisional list 20-04-2023
13 |Process email id to submit EQI [nucleussatellitecomm@gmail.com

Note: This Form-G is issued and time lines are subject to the exclusion /extension of CIRP by the
Adjudicating Authority, for which application u/s 12 (2) of IBC 2016 filed before NCLT, Chennai Bench.

** |RP is carrying out the duties of Resolution Professional asper section 16(5) of IBC,2016, Read
with Regulation 17(3) of the IBBI(CIRP) Regulations, 2016
Ms. Rongali Sridevi
**Resolution Professional
IBBI Registration No.: 1BBI/IPA-003/IP-N000172/2018-2019/12105
Address:0ld No.110, New No.178, Rangarajapuram Main Road,
Kodambakkam, Chennai-600024
AFA valid upto 23-05-2023
Phone -9884197722.
For M/s Nucleus Satellite Communications (Madras) Private Limited
Date: 21-03-2023
Place: Chennai




